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MINISTRY OF CIVIL AVIATION
NOTIFICATION
New Delhi, the 6th March, 2025

S.0. 1342(E).—In exercise of the powers conferred by Sub-Section (i) of Section 2 of the Airports Economic
Regulatory Authority of India Act, 2008 (No. 27 of 2008), the Central Government hereby declares Nagpur Airport as
Major Airport.

[F. No. AV-24011/6/2021-AD]
RUBINA ALL, Jt. Secy.
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